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EDELWEISS GENERAL INSURANCE COMPANY LIMITED 

Add-ons under Edelweiss Two Wheeler Stand-Alone Own Damage Insurance 

 

Consumable Expenses Protect 

 
This cover is applicable if it is shown on Your schedule. 

 

In consideration of the payment of an additional premium as specified and shown in Your Schedule, it 

is hereby agreed and declared that if the Insured Vehicle is damaged by a covered peril mentioned under 

the Section I of the Motor Insurance Policy and needs to be repaired, We will cover cost of consumables 

required to be replaced/ replenished during the repair of the damaged vehicle.  

 

Consumable for the purpose of this cover shall include engine oil, gear box oil, power steering oil, 

coolant, AC gas oil, brake oil, AC refrigerant, battery electrolyte, windshield washer fluid, radiator 

coolant, nut & bolt, screw, oil filter, fuel filter, bearings, washers, clip, wheel balancing weights , and 

items of similar nature excluding fuel. 

 

Conditions: 

 

1. In case of transfer of ownership of the Insured Vehicle, the cover under this add-on shall expire 

 

Exclusions: 

 

Coverage under this add-on shall not cover: 

 

1. Where the Own Damage Claim made by You against Us under the Motor Insurance Policy is not 

payable. 

2. Consumables pertaining to any part/ sub part/ accessories not approved for replacement by Us under 

Motor Insurance Policy. 

3. The cover is applicable only for first 2 claims during the Policy period. 

 

Subject otherwise to the terms, exceptions, conditions and limitations of 

this Policy. 

 
 


